Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 16-09-2025 To 16-09-2025~All rows are shown

Name of Petitioner

Name of
Learned

Compliance
By Date

List of Defect(s)

Sl Case
No. Type
1 Cco
2 CO.CT
3  CRM(A)
4  CRM(A)
5  CRM(M)
6 CRR
7 RVW
8 SAT
9 WPA

3530/2025

4/2025

3392/2025

3397/2025

1759/2025

4243/2025

313/2025

215/2025

22115/2025

GOPAL PATRA
Mobile:8420613636
Email:UDAYBETAL@GMAIL.COM

SAMUNDRA RANJAN DAS
Mobile:9051507052
Email:DEYANIT1989@GMAIL.COM

PETITIONER
Mobile:9123088623
Email:SIDDSARKAR1988@GMAIL.COM

BAPAN MALLICK
Mobile:8100951551
Email: AGARWALSANJU3@GMAIL.COM

XXXX
Mobile:9830475382
Email:TCHOWDHURY671@GMAIL.COM

RAMESH CHANDRA AGRAHARI AND OTHERS

Mobile:9123979688

Email:VOICEOFLAWKOLKATA@GMAIL.COM

ANUP KUAMR HAJRA AND ORS.
Mobile:9007343521

Email: CHAMBEROFSAMIMAHAMMED @GMAIL.COM

SHYAMAL MAHAPATRA
Mobile:9232689393

Email:SALILMAITI.ADVOCATE@GMAIL.COM

BORHAN ALI HAJARI
Mobile:9836288435
Email:IQUEBALASHIK@GMAIL.COM

Advocate

MRIGANKA
PATRA

ANIT DEY

SIDDHARTHA
SARKAR

SANJU
AGARWAL

TANMAY
CHOWDHURY

TAMALIKA
DUTTA

AMBIYA
KHATUN

SALIL KUMAR
MAITI

SK MD. ASHIK
IQUEBAL

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

ADRESSING OF THE CHIEF JUSTICE IS WRONGLY
GIVEN IN THE PETITION.

STAMP SUFFICIENT STAMP MISSING

AS PER STATEMENT IN PARA 4, PETITIONER AND
VICTIM |L.E. DEFACTO COMPLAINANT ARE
NEIGHBOURS. SO NECESSARY STEPS NEED TO
BE TAKEN TO HIDE PETITIONER AND HIS
RELATIVES IDENTITY

1) ATTACH SIGNED ID COPY OF DEPONENT DULY
COUNTER SIGNED BY COMMISSIONER OF
AFFIDAVIT ... 2) ATTACH CAUSE TITLE PAGE OF
IMPUGNER ORDER OR CASE STATUS SHOWING
CMC NO.

REJECTION DATE OF CRM(DB) 3496/2024 IS NOT
26/11/2024. MENTION PROPER REJECTION DATE
IN 1ST PARA AND ATTACH ORDER COPY
ACCORDINGLY

LOWER COURT CASE TYPE SHOULD BE G.R (NS)
AND AGE OF SOME PETITIONER IS MISSING.

INCOMPLETE LIST OF DOCUMENTS.
2. INTRODUCTION OF PETITION IMPROPER.

ADDRESS OF RESPONDENT NO 1 NOT PROVIDED.

CJ NAME WRONG



Compliance

By Date

List of Defect(s)

Sl Case Filing No. Name of Petitioner Name of
No. Type Learned
Advocate

10  WPA 22134/2025 BUDHY SHAW AND ANR. SK ABUMUSA
Mobile:9681039082
Email:SKABUMUSA786@GMAIL.COM

11 WPA 22141/2025 BIMAL KUMAR SAMANTA PINKI SAHA
Mobile:9836272905
Email:PINKIO4.MLDT@GMAIL.COM

12 WPA 22181/2025 SAHADEB RAM NIRMALENDU
Mobile:9434162607 GANGULY
Email: GANGULYN79@GMAIL.COM

13 WPA 22207/2025 SANTOSH CHANDRA NASKAR ANJAN DUTTA
Mobile:7557078841

14  WPA 22219/2025 TANUSREE DEY AND ORS. DIPANWITA
Mobile:9681307819 GANGULY
Email:ADVOCATEDIPANWITA@GMAIL.COM

15  WPA 22220/2025 KUDDUS ALI MALLICK MASUM ALI
Mobile:8013913967 SARDAR
Email:ALIMASUMS574@GMAIL.COM

16 WPA 22235/2025 DURGARANI MONDAL MOHAMMAD
Mobile:9123058260 OBAID
Email:OBAIDMUQO18@GMAIL.COM

17 WPA 22240/2025 SYED GULAM FARIDUDDIN SK. ALTAMAS
Mobile:9330417599 KABIR
Email: ALTAMASKABIR@GMAIL.COM

18  WPA 22451/2025 XXXX ASADUZ ZAMAN
Mobile:9433124149 MONDAL
Email: AZMONDAL33@GMAIL.COM

19  WPA(P) 413/2025 TRISHA SARKAR KALPITA PAUL
Mobile: 7980076115
Email:PAULKALPITA8@GMAIL.COM

20  WPA(P) 415/2025 SHARWAN GANERIWALA AND ANR. SUDARSHAN
Mobile:9433776065 GHOSH
Email: AGNIBHAGHOSH1234@GMAIL.COM

21 WPA(P) 417/2025 SAYAN KANSABANIK NIKUNJ BERLIA

Mobile:9883338623

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

24-10-2025

CJ NAME WRONG

RESPONDENT SL 6 DIST PROBLEM

RESPNDENT SL NO.3 DIST PROBLEM

PET. DIST PROBLEM

PETITIOINER PS IS MISSING

DIST PIN PROBLEM RESPINDENT SL 1 AND 10

CJ NAME WORNG

FORM A SIGNATURE IS NOT TALLY THE ZERO

PAGE OF ADVOCATE

1. LOGO MISSING

2. SOME PHOTOS IS VISIBLE AND ANNEX

LOGO MISSING

CJ ADDRESSING WRONG

PAGE 3 WRONG
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